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GOYAL): (a) and (b). Support prices
bave already been fixed for ground-
mtt, sunfiowerseed, soyabean and
gram. In case of the remaining oil-
seeds, and pulses, onions and potatoes,
there 19 at present no proposal to fix
support prices on a regular basis.
However, prices of these commodities
are kept under constant watch and
whenever the prices are expected to
1ol below economic levels, purchase
operations through public/cooperative
agencies would be undertaken, When-
ever edible oils, pulses and potatoes
are sold through public distribution
system, interest of the consumer is
alto kept in view while fixing their
refail prices,
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Raids by Customs Officials as Go-
downg of Punjab Dairy Development
Corporation

929. SHRI YADAVENDRA DUTT:
Will the Minister of FINANCE be
pleased to state:

(a) whether the goodg worth 25
lakhs of rupees concealed in the go-
downs of Punjub Dairy Development
Corporation by the Chairman, Shri
H. O. Dilawari were recovered during
rmds  conducted by the Customs
Officials; and

(b) it so, the action being taken
by Governmenl in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI1
SATISH AGRAWAL): (a) Dairv
eguipment, ifarm machinery, refri-
geralors, motor spare parts and some
consumable articles, totally valued at
Rs. 21,85.58¢ werc seized from ihe
godowns of the Punjab Dairy Deve-
lopment Corporation at Ludhiana and
Chandigarh 1n the reasonable belief
that thesc had, at the time of import,
been misdeclared and  under-valued
and had also not been fully covered
by the Customs Clearance Permit that
had been produced for their clearance.

(b) The Collector of Customs, Bom-
bay has confiscated the offending
goods. In respect of goods valued at
Rs. 14,22903 an option has however
been given to the importers {0 redeem
them on payment of 2 filne of Rs.
585,000 Proceedings relaling (o
personal penalties on Shri H. O.
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MAwaﬂnndPamjabDajrwadon-
ment Corporation are in progress and
are expecteg to be finalised shortly.

Trend of International price of sugar

930. SHRI BALASAHEB VIKHE
PATIL: Wil the Minister of COM-
MERCE AND CIVIL. SUPPLIES AND
COOPERATION be pleased to state
the trend of international price of
sugar and the rates at which Govern-
ment are exporting sugar to various
countries under different agreements?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI KRISHNA KUMAR
GOYAL): The prices of sugar in the
inlernational market have been dec-
lining since November-December, 1974.
A3 against an 1 average Lond
Daily Price (LDP) of £ Sterling 3049
per long tonne (PLT) during the year
1974, the average LDP during the
1975, 1976 and 1977 (upto October)
have been £ Sterling 216, 153.9 and
117.3 respectively.

India exports sugar under direct
agreement to EEC only. The prices
for supplies under the Indo-EEC Sugsr
agreement are normally higher than
the ruling market prices. The price
realised for exports made against
1974-75 quota was [ Sterling 260 per
long tonne, for '1975-76 £ Sterling
147,39 and for 1976-77 £ Sterling
157.18 PLT. The price for 1877-78
is provisionally fixed at [ Ster-
ling 16543 PLT. We also had an
agreement with Iran to supply 1,20,000
tonnes sugar, but so far no exports
have taken place.

Misuse of Licences by Drug Manufac.
turing Firms

931. SHRI MANORANJAN BHAK-
TA: Will the Minister of COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) whether a number of drug
manufacturing firms are being pro-
secuted for misusing their licences of
importing raw materials; and
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(b) i so, names of the drug firms
n:dwhztaeﬁmhbelutnkmuﬂut
them?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPFRA-
TION (SHRI KRISHNA KUMAR
GOYAL): (a) Yes, Sir. A number of
drug manufacturing firms and per-
sons functioning as proprietors/part-
ners are being prosecuted for misusing
their licences of importing raw mate-
rials, based on the result of CBI im-
vestigations.

(b} The statement showing the par-
ticulars of the firms and the persoms
involved in these caseg is laid on the
Table of the House {Placed in Libre~
7y. See No. LT-1120/77). No import
facility is now afforded to these firrus/
individuals facing prosecutions. Fur-
ther action can be considered only
after the result of the prosecution is
known.
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